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1. 

2. 

CP No.(IB)77/ALD/2017, IA No.193/2018 

 Sh. Amar Khera along with Sh. Sundeep Aggarwal, Advocates for M/s 

Devyani International Ltd./Applicant and Sh. Sudeep Harkauli along with Ms. 

Priyanka Anand, Advocates for Resolution Professional is present in the Court.  

 Heard. Reserved for order. 
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